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Action Taken Report of the State of Jharkhand in compliance of the
directions issued by Hon’ble NGT (P.B) in M.A. No. 98/2022 of O.A No.
180/ 2021 Vide Order dated 23.01.2023 & 17.10.2023.

1. In light of the directions issued by Hon’ble NGT (P.B) in M.A. No.
98/2022 of O.A No. 180/2021 dated 23.01.2023 & 17.10.2023, the State
Level Advisory and District Level Monitoring Committee(s) in the State
of Jharkhand has already been constituted vide ref no. 980(3) dated
10.08.2017 and ref. no. 979(3) dated 10.08.2017 respectively. The copy
of the above said letters along with minutes of the meeting of State
Level Advisory Committee is enclosed herewith and marked as
Annexure 1.

2. Status of Common Bio-Medical Waste Treatment Facilities:

a) Presently, 04 Common Bio Medical Waste Treatment
Facilities (CBWTF) are existing in Jharkhand State. The
total incineration capacity of all the 04 CBWTFs is 2375
Kg/hr  (including standby) whereas incinerable BMW
generation is 19000 Kg/day and there is no gap in treatment
of BMW.

b) The 04 CBWTFs have obtained Consent to Operate (CTO)
from the JSPCB. These CBWTFs have adequate capacity for
treatment and disposal of Bio-Medical waste generated in
the state.

c) All the 04 existing CBWTFs have upgraded secondary
chamber of Incinerator to meet new emission standards for
stack and retention time of 2 sec.

d) All the CBWTFs have installed Online Continuous Emission
Monitoring System (OCEMS) as per the CPCB guidelines
and the data is connected to the CPCB & J SPCB servers.
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e) In addition, JSPCB is also carrying out physical monitoring
of CBWTFs to verify the compliances.

f) The JSPCB has developed common software through third
party for the Barcode System for tracking of BMW and also
integrated vehicle tracking system in the software.

g) CBWTFs operating in the state have implemented Bar-
coding system.

3. JSPCB has compiled data on bio-medical waste generation, treatment &
disposal and the same is submitted as part of the Annual Report to
Central Pollution Control Board for the year 2022-23 as per Bio Medical
Waste Management Rules, 2016.

4. Advertisements have been published by Dept. Health, Medical Education
& Family Welfare, GoJ, JSPCB and other stakeholders in the local
Newspapers to generate awareness among the masses, Copies of the said
advertisements are enclosed herewith as Annexure:2

5. The JSPCB has conducted Training Programmes on implementation of
Bio-Medical Waste Management Rules both at State and District Levels
with Expert and Resource persons covering following aspects:

e Salient features of the BMW Rules, 2016 and amendments
thereof.

® Segregation and collection of Bio-Medical waste as per colour
coding. Procedure for obtaining of Authorization.

® Implementation of Bar-coding for effective tracking of Bio-
Medical waste from the point of generation to disposal of Bio-
Medical waste.

* Disinfection of infectious liquid waste and treatment of waste
water through sewage treatment plant (STP).

* Compliance mechanism by the HCFs and CBWTFs under the
BMWM Rules, 2016.
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* Directives of the Hon'ble NGT related to BMWM Rules.
- Hand holding and interaction sessions had been organized by JSPCB for
HCFs, health care workers, Officers of Health Department, District
Officials, representatives of IMA » Operators of CBWTF other
stakeholders. The copies of advertisement published in local news
papers, photographs and letters regarding training programs are
enclosed herewith as Annexure:3
- Training has been imparted to all officials/workers regarding Handling/
Treatment and Disposal of Waste generated during treatment/
diagnosis/quarantine of COVID -19 patients by Department of Health and
Medical Education, Government of Jharkhand. Copies of the letters,
office orders and photographs regarding training programs are
enclosed herewith as Annexure:4.
. Jingles/ video clippings have been broadcasted bearing the message
regarding COVID-19 for generating awareness among the all sections of
people.
. The Dept. of Forest, Environment & Climate Change. GoJ has taken up
the matter and conveyed direction/ request to the Shri Krishna Institute of
Public Administration (SKIPA) to prepare a detailed training module vide
letter no. 684 dated 24.02.2023 In compliance of the order this Hon’ble
Tribunal,

Meanwhile, the Dept. of Forest, Environment & Climate Change,
GoJ has organized a training cum discussion programme on the
Implementation of activities mentioned in the District Environment Plan
for the District Magistrates and Division Forest Officers on 23.08.2021.
That all the concerned officials as mentioned above were also informed
about the subjects/chapters of the District Environment Plan to be taken
in training programme, which are as follows:-

(1)  Solid Waste Management.
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(ii)Plastic Waste Management.

(iii)  Construction and Demolition Waste Management.
(iv) Biomedical Waste Management.

(v)E-Waste Management.

(vi) Hazardous Waste Management.

(vii) Water Quality Management.

* Domestic Sewage Management Including status of STPs
and their performance & utilization/re-use of treated
effluent.

® Industrial Waste Water Treatment and its utilization and
Mmanagement, including status of CETPs/ETPs.

(viii)  Air Quality Management
(ix) Mining Activities Management.
(x)Noise Pollution Management
10.The District Environment Plans (DEPs) for all the 24 Districts in the
State have been prepared by the District Administration in co-ordination
with the concerned stakeholders, as per the template prescribed by CPCB
which is covering all the thematic areas. The District Environment Plans

were uploaded in the website of concerned district.
a ,) v & k‘"‘ “’-L x’
G

(Yatindra Kumar Das)
Member Secretary,
Jharkhand State Pollution Control Board
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Department of Health, Medical Education & Family Welfare

Ranchi.
Phone No: 0651-2261000, 2261856 & 2261002 Mail ID: nrhmijharkhand@gmail.com

Minutes of Meeting of State Advisory Committee

Date: 18% May, 2021 Venue: Virtual Meeting

A meecting of State Advisory Committee for Bio-Medical Waste Management was
conducted on 18 May, 2021 at 4.00 PM under the Chairmanship of Addl. Chicf Secretary,
Department of Health, Medical Education & Family Welfare, Government of Jharkhand, to
review the progress of implementation of Bio-medical Waste Management Rules. 2016 in the
State and to plan & identify further steps in order to ensurc the establishment of proposed
Common Bio-Medical Waste Treatment (CBMWTF) Facilities in the State.

The meeting was attended by the following members:
{  Shri Arun Kumar Singh, Addl. Chief Secretary, Dept. of HME&FW . Chairperson

2 Shri Abu Bakar Siddiqui, Secretary, Dept. of Agriculture, Animal : Member
Husbandry & Cooperative

3  Mr. Rajecv Lochan Bakshi, Member Secretary, JSPCB - Member
4 Mr. Ravi Shankar Shukla, Mission Director, NHM : Member
§  Mr Amit Kumar, Director State Urban Development Agency : Member
6 Dr. Marcel Aind, Director in Chief, 11calth Services, :Member Secretary
7  Mr. Sanjay Kumar , OSD, Dept. of Forest, Env. & Climate Change - Member
g§ Dr Deepawali, Nodal Officer-QA, Health Services - Member
9 DrKiran Kumari, Health Officer, Ranchi Municipal Corporation - Member
10 Dr Rahul Kapse, State Representative of UNICEF : Member
11 Dr. Sambhu Singh, Represemalivc of IMA, Ranchi :» Member
12 Mr Silajit Pandey, Represemativc, M/s Biogenetic Pvt. Lid. - Member
{3 Mr. Shanku Shankar Nag, Representative of M/s Adityapur CTF . Member
14 Mr. Pradeep Kr Jha, Representative of M/s Medicare Pvt. Ltd., . Member
15 Mr Shubhankar Maity, Representative of M/s Greenland, Pakur CTF . Member

Mission Director, NHM, Jharkhand welcomed the members and the meeting commenced

with permission of Chair.



Following issues were discussed durin

& the meeting and decisions were taken accordingly:

1. The progress of establishment of Common Bio-medical Waste Treatment facility by
private agencies at various siles was reviewed by the commitice and following was
noted:

i) Pakur Site: The committee was informed that the agency, M/S Greenland Waste
Management Enterprises had applied for the necessary clearance from SEIAA,
Jharkhand two months ago; however, Environment Clearance is still awaited. The
committee directed QA Cell, NHM, Jharkhand to coordinate with the concemned
committee in SEIAA to issue the necessary clearance at the earliest, so that
compliance of Bio-medical Waste Management Rules, 2016 can be ensured in the
districts of Santhal Division.

ii) Palamu Site: The committec was informed that land has been identified by M/S
Greenland Waste Management Enterprises and NOC from Circle Officer, Forest
ranger and DFO has been issued. The agency & QA cell. NHM, Jharkhand was
directed to coordinate with concerned officer of JSPCB & SEIAA for necessary
clearance and establish CBMWTF at the carliest.

iii) Barhi (Hazaribag) Site: The committee was informed that as on date, suitable
land has not been allotted to M/s Greenland Waste Management Enterprises.
Member Secretary, JSPCB informed that no fresh proposal has been submitted by
any other agency for Barhi (Hazaribagh) site apart from M/s Greenland Waste

Management Entcrprises.

In response 1o query raised by QA cell, NHM, Jharkhand, regarding availability of
CBMWTF at Giridih, JSPCB confirmed that there is no JSPCB approved Common
Bio-Medical Waste Treatment facility functioning in Ginidih.

. Rate for Collection & disposal of Bio-medical waste through CBMWTF:

The committee acknowledged that rate for collection, transportation and dispc;sal
of Bio-medical waste from both public & private health care facilities requires
revision, however, it was recommended that the proposed rate of Rs 8.50 .per bed per
day and separate rate of Rs 14.00 per day per bed for COVID hospital during COVID

2 \\/
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pandemic need to be reviewed again and feedback should be taken from private
hospitals, representative of IMA regarding the same considering the dfstz;ﬁée from
nearest Common Bio-medical Waste Treatment Facility and weight of the waste
collected ns factors for calculation. It was also discussed as to whether the rate should

be a fixed one or dynamic one. It was also recommended that there should be a

provision of annual increment in rates. The committee recommended that new rates

may be approved only after taking into account above points and the private agencies

were directed to provide a break-up of their cost.

4. The committee directed QA Cell, NHM, Jharkhand to regularly follow up with
JSPCB. concerned CBMWTF agency & SEIAA for necessary compliance.

5. The committee recommended that Member Secretary of SEIAA may be invited in the
subsequent meeting of State Advisory Committee meeting which shall be scheduled
within 15 days.

The meeting concluded with vote of thanks.

\":a\s\*«
Mission Director

National Health Mission, Jharkhand
Govt. of Jharkhand
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g Annexure . 3
ARGTg aﬁw AL BB ELEH
JHARKHAND 8 POLLUTION CONTROL BOARD

T.A Division Building, HEC Campus, Dhurwa, Ranchi- 834004.
Phone No:-0651- 2400852, 2400851, Fax No:- 2400850..

Refno. SSPLR /M om [2023/.57- , Bt s
From,

Y K. Das,

Member Secretary
To,

Rahul Kumar,

Programme Lead,

Email - rahul@iforest.global

and authorization on dated 21, December, 2023, Timing 10:30 AM-5:30 PM (The session is
scheduled from 12:15 to 12:30 PM), Venue: Conference Hall, Civil Surgeon Office, Ranchi.

Yours faithfully,

Sd/-
(Y K. Das)
Member Secretary

Memo no. B=238%3 Ranchi, Dated .9.9.\!3.\.74023

Copy forwarded to: Smt. Pratibha Priya, Scientist for information and necessary action.
He is directed to participate in the training progamme as per schedule.
YK \\\/
ry

Lok Member



INTERNATIONAL

: o - FORUM
www.iforest.global H F o R =on s ' FOR ENVIRONMENT,
oty

SUSTAINABILITY
& TECHNOLOGY

December 20, 2023

To,

Shri. Y K Das, IFS

Member Secretary,

Jharkhand State Pollution Control Board,
Ranchi, Jharkhand

Subject: Request to nominate some official to take a short session on BMW issue focusing on
consent and authorization on 21 December, 2023.

Dear Shri. Y K Das Ji

* Date: 21 December, 2023 (Thursday)
® Timing: 10:30 AM — 5:30 PM (The session is scheduled from 12:15 to 12:30 PM)
® Venue: Conference Hall, Civil Surgeon Office, Ranchi.

to the programme.

Many thanks in advance for your kind cooperation. A line of confirmation will be highly
appreciated.

With best regards,

Rahul Kumar

Programme Lead,

Email: rahul@iforest.global
Mobile: +91-9650737735

Head Office: I - 89, 8 Floor. Himalava Hevien 22 ¥ e« xp ~o
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Hand-Holding cum Interaction Session on 17t May 2022 on Bio
Medical Waste Management Rules, 2016.

Adityapur Jamshedpur.
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HAND HOLDING CUM INTERACTION SESSION TO

BE HELD ON 21/08/2019 ORGANIZED BY JSPCB

Venue: Palash Auditorium, Near Forest Officers’ Colony, Doranda, Ranchi.

—m_
L Eewmil o

Health Care Facilities (HCFs)
Discussions on Research and Development
program that may be carried out in the State of
Jharkhand w.r.t Air. Water & Noise Pollution
& for the compliance of all the Waste
Management Rules. 2016

Sponge and Ferro Alloys
The Batteries (Management and Handling)

Rules, 2001.

11:00 AM onwards
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| NOAS Internal Assessment Cum Service Provider Training (16th to 18th Oct. 2023 |

P -

(District Member 1 Member2 1
i Md. Shabir Anwar(CURM MRE& | Kumar(BAM) ,f
{Bokaro b
! MiIS) j
Chatra Pokraj Kumar (DDM) Ashish Raj (PHM NUHM) ]
Deoghar Dr. Manish Shekhar {DDM) Manish Sinha ~
Dhanbad Veena Kumari(HM) Mithun Dubey({HM)

Dumka Rakesh Anand(DPM)  |Rakesh Kumar(CHO)

s:ig Singhbhum (Dr. Bimlesh Kumar(MO) ~ |Dr. Amod Kumar{Pharmachist)

|Garhwa Praveen Singh(DPM) Sacchidanand Pandey .
|Giridih Kimi Kumari (CHO Telodih) Rashmi Kujur (CHO Gadi Shriramnur) L
Gotda Jay Shankar (DUHN Kushiboo Minz(CHO)

.Gumla Sandeep Setu (BPM) A Vicky Keshri (BPM)

|Hazaribagh Diwakar Ambastha (DDM) Ashish Kumar {HM)

[famtara Akhilesh Kr. Singh (8PM) Jitendra Kr. Pappu (BPM)
[Khunti Sanijit Kr. Pankaj (M0) Dr. Anand Oraon (DS) "
Q{aderma Veena Kumari(HM) Mithun Kumar (H)
[Latehar Om prakash Gupta {BPM) Kamiesh Kumar {BPM) —
L Lohardaga Najish Fahim Akhtar {(DPM) |Chandra Kishor Manki (BPM) |
Pakur Rahul Sharma (CHO) Dinesh Kumar (CHE) ;
‘ : , :
?falamu | Anup K. Singh (EBilamioloy} '?;;,:é?;:::fnd Kumar (Dist. Program i

i Ramgarh Usha Linda (Staff Nurse) Privanka Kumari (Staff Nursa)

}Ranchi Teresa Hembrom Punam Kumari o
ESahibganj Dr. Rajesh Kumar (RBSK MO) ~ |Raj Kumar Mittal {CHO chot; bhagmar)
(Saraikela Dr. Sujeet Murmo (MO) Manish Gulati (DUHM) =
[Simdega Manjeet Sah (RMNCH+A) Anjlina Horo (GNM)] 5
{W. Singhbhum |Simita Jojo (Epidemiologist) Ashish Kumar (HM) ol
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